
... 

(c) and (d). Proposals, as and wben 
received for settina up of units uDder tbe 
scheme of 100% export-oriented units. are 
considered on merits of each case. 

Rural Developmellt by Compaaiel 

2914. SHRI HARISH RAWAT : Will 
the Minister of FINANCE be pleased to 
state : 

(a) whether any State .. wise details are 
available reaarding the works started for 
rural development by various companies 
under the scheme to reduce expeaditure and 
investment to a certain extent; 

(b) if so. tbe standard of performance of 
these schemes being carried out under this 
programme; 

(c) whether evaluation of this type of 
programmes has been made, State-wise; and 

(d) jf so, the conclusions thereof 1 

THE MINISTER OF STATE IN THE 
MINISTR Y OF FINANCE (SHRI 
JANARDHANA POOJAR Y) : (a) State-
wise details regarding the works started for 
rural development programme by various 
companies are not readily available. The same 
are being collected and will be laid on the 
Table of the House as soon as possible. 

(b) to (d). National Institute of Public 
Finance and Policy, New Delhi, have been 
entrusted with the task of evaluating the 
impact of tbese incentives and their report is 
awaited. 

Scheme to Encourage the Export of 
Woollen Articles 

2915. SHRI HARISH PAWAT : Will 
the Minister of SUPPLY AND TEXTILES 
be pleased to state : 

(a) whether his Ministry propose to 
formulate any special scheme during this year 
to encourage the eKport of woollen articles; 

(b) if so, whether carpet industry is also 
proposed to be given special incentive under 
this scheme; 

(c) if so, whether any specia1 scheme 
has been chalked out for the benefit of carpet 
weavers of Bhadoi and Chamoli in UUar 
Pradesh; and 

(4) if so. the dotaUa of this schome ? 

THE MINISTER OF STATE OF THI3 
MINISTR Y OF SUPPLY AND TEXTILES 
(SHRI CHANDllASHBKHAR SINGH) : 
(a) A detailed export development proaramme 
bas been prepared for woollen knitwear uDder 
the 5 year JTC/SIDA Prosramme which 
envisages strenstheJlina and ntodemizina tbe 
productive base of knitwear; visit to India 
of experts on design, marketiDI and knjttiIJ8 
and strengtheninl trade information system. 

(b). to (d). A separate scheme of Advance 
Trainins for Carpet Weaving and allied pro-
cesses has been prepa red by Development 
Commissioner (Handicrafts), in Bhadoi and 
Mirzapur area, for improvement in their skill. 
Action has also been initiated for openinl 
fity-five Advance Training Centres in Bhadoi· 
Mirzapur belt and for setting up an Institute 
for Carpet Technology at Bbadoi. 

[English] 

Misuse of Concessions granted for Export 
of Finished Leather 

2916. SHRI V. SOBHANADREE. 
SWARA RAO: Will the Minister of 
COMMERCE be pleased to state: 

(a) whether Government allow some 
concessions for the export of finished leather; 

(b) if so, the details of this concession; 

(c) whether Government have any machi-
nery to check that some finished leather after 
some chemical treatment is not exported as 
finished leather just to avail the concession; 
and 

(d) if so, the details of such cases detect-
ed and action taken ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI P. A. 
SANGMA) : (a) No, Sir. 

(b) Does not arise. 

(c) Only such leather is allowed 
to be exported as finished Jeather, 
as is in conformity with the Indian Standard 
Guidelines for Identification of Finished 
Leather for Export (IS : 8170·1981) 
(Third Revision). The responsi .. 
bility to ensure tbis rests with the Customs 
authorities. Where there is a dispute the 
Custom autborities send the 8QOde to tho 
Central Loather l\eaearcb JDldtuto. yldrlt 



tor' :'a tecbDloal opirUo&. If tile opinion is 
~" til. aoo4a an fioiIhed leather at per lSI 
aori8S,·' it II ,.owed ·for :.xpott as fbJ.i&bod 
1eadlIf" ,fail ... · 'wbicla :it t. ,to be taken as 
.... ptOOII8IC!·leat ... 

(d) Does eot uile. 

~ ......... ''"*1 eareed by Ptablic 
lhetor UD4Iertak"'.1 

2917. ·SHR.I V. SOBHANADllEE .. 
SW ARA !tAO : Will the Minister of 
PlNANCE be pleased to state : 

(a) the details of losses' suffered/profits 
ciarbed by pubU~ sector undertakings during 
the'l81t two years cndina March, 1985; 

(b) in case tbe uodertakiDlS are sutTering 

Net profit made by profit ma,king 
enterprises 

Net loss made by loss making 
ent.erprila 

O~.rall net profit 

__ the dUons for the same and aames 
of uDdertakmp which ~D8tantly runnina 
iato loaea and tbo amount of loss suffered 
durinl the period; 

(c) names of undcrtakiaaa. if aD)" which 
have constantly been eaminl profit and the 
amount of profit camod durin. the period by 
each of these public sector undertakinasj 8.Qd 

(d) steps taken by Government to further 
improve the fuDCtioniDI of the pubHc under-
takinp so that there is DO loss ? 

THE MINISTER. OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) The 
Central PubUc Bnterprises have earned not 
profits on an overall basis during 1983 -84 
and 1984-8S (provisional) as detailed belew : 

1780.04 

(-) 1534.37 

245.67 

(Rs. in crores) 

1984-8S 
(provisional) 

2261.27 

(-) 1305.IS 

9S6.12 

The fiaures for 1984-85 are based on quick estimates and are, hence, provisional. 

(b) and (c). A statement show ina the 
names of public enterprises which made 
profits continuously for the last ten years 
eodil1l 1983-84 and tbe names of those in-
curred losses continuously during the above 
period is given below. Tho amounts of '"*' made or lones incurred by these 
"ad .. kinas are ayUlabl~ in tbe Public 
EnterPrises Survey . of the respectiv~ ,~~rs, 
placed on tbe Table of Lok Sabha' e-ry 
year. 

'f.be reasons for losses very from eater .. 
priIe to eotelpriae. However, the broad 
"10118 are increase tn prices of inputs, non .. 
• :vaUabiUty ior inadequate availability of 
pOwer, tmoconomic prices, outdated tecbno-' 
lOUt surplus manpower, etc. 

" (Cll The measu~es taken to improve the 
r\l~i9nina of public", enterprises incJude, I." iI~a~ relutar' moniioriD8 of performance. 

provision of captive and standby generation 
of power, investment in balancing facilities, 
upgradation of technoloay, training and 
retraining of personnel, and adoption of 
various cost control measures. 

Statement 
Entt'rprjse., making Profits continuously for 

the ten years ending 1983 .. 84 

Name of the Company 

1. Indian Rare Eartbs Limited. 

2. Hindustan Petroleum Corporation Ltd. 

3. Indian Oil Blending Limited. 

4. Indian Oil Corporation Limited. 

5. tR.P. Co. Limhed. 
6. Lpbrizol India Limi~., 




